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(d) The investment of Rs. 383.50
crores 13 for ongoing and new pro-
jects during the current year only.

‘(e) The production during the
current year is expected to go up to
118,50 million tonnes. Investment
programme for the next year has not
yet been formulated.

(f) The demand of coal during
1980-81 is estimated at 119.80 million
tonnes against tentative production
programme of 11350 million tonnes
which is under revision.

Regulation of Excess Production in
Drug Industry

2509. SHRI SURYA NARAIN
SINGH: Will the Minister of PET-
ROLEUM AND CHEMICALS be
pleased to state:

(a) whether Government propose
10 regularies excess production in the
drug industry;

(b) if so, the details; and

(c) whether this move is inconsis-
tent with the recommendation of the
Hathi Committee report on drug
industry?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Yes Sir.

(b) Details in this regard are in-
dicated in paragraphs 27 to 36 of the
Statement (laid on the Table of Lok
Sabha on 29th March, 1978 by the
then Minister of Petroleum, Chemi-
cals and Fertilizers) containing Gov-
ernment’s decisions on the Report of
the (Hathi) Committee on Drugs &
Pharmaceutical Industry.

(c¢) Government’s comprehensive
decisions on regularisation of excess
production are based on, and are, by
and large, in accord with the Hathi
.Committee’s recommendations.
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Plan for Drainage and Irrigation in
Sundarban Areag

2512, SHR] MUKUNDA MANDAL:
Will the Minister of IRRIGATION
be pleased to state:

(a) whether it is a fact that the
West Bengal Government prepared a
‘master plan for drainage and irriga-
‘Bion In Sundarban areas;

(b) if so, the details thereof;

(¢) whether 1t is also a fact that
‘this project has not yet been cleared
by the Central Gevernment; and

(d) if so, the reasons therefor?

THE MINISTER OF IRRIGATION
{SHRI KEDAR PANDAY): (a) . &
{b). The State Government of West
Bengal has prepared the Sundarbans
Delta Project Phase I, at an estimated
cost of Rs. 47.3 crores (revised cost).
‘The scheme envisages reclamation
and deyelopment of 50,000 hectares
w! Sundarban delta by preventing
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inundation from saline waters, crea-
ting sweet water reservoirs in the
area and providing a proper dramage
system.

(¢) & (d). The comments of the
Government of India on the scheme
were furnishel to the State Govern-
ment after deotailed examination.
These have not yet been fully atten-
ded to by the Stale Government.

Export of Filmg to South Africa

2513, SHRI ARJUN SETHI: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to
state:

(a) whether Government have
received any complaint that most of
the Films are exporteq to South
Africa;

(b) whether it is also a fact that
thig illegal practice is in process for
many years; and

(¢) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI-
MATI RAMDULARI SINHA): (a)
Some producers and exporters of In-
dian films have complained to the
‘Government that prints of their films
are pirated to South Africa.

(b) Yes, Sir.

{c) The Government regards the
clandestine exhibition of Indian films
in South Africa as exploitation by
some parties of India’s trade boycott
of South Africa,

Meeting of Experts and Suggestions
made therein to improve Hydel
Projects

2514, SHRI P. M. SAYEED: Will
the Minister of ENERGY AND COAL
be pleased to -state:

(a) whether & meeting of the ex-
perts of the Central Electricity





